Name of the corporate debtor: M/s Hanung Toys & Textile Pvt.Ltd.;

CIN : - L74999DL1990PLC041722
Date of commencement of CIRP: 28.03.2019, then stayed, revived on 9.9.22 ( order received on 26.9.22)
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TOTAL 38,57,87,435.00 | 28,48,00,553.00 NA 10,09,86,882.00 -
Ashok Kumar Gupta
Place New Delhi Resolution Professional of Hanung Toys & Textiles Ltd.-under CIRP
Date 7.11.2022 Reg. No. IBBI/IPA-003/IP-N00010/2016-2017/10072

LD-46 Pitampura, Delhi
Email : cmaashokgupt@gmail.com




